MENTIONING REPORT COURT NO 01 (DB 1)
Date : 07/08/2020

Remarks

S.NO CASE TYPE CASE NO.
LAWYER TO BE INFORMED
1 WPC 734/1
3734/19 TO MENTION BEFORE APPROPRIATE BENCH
LAWYER TO BE INFORMED
2 ABA 2334/20

TO MENTION BEFORE APPROPRIATE BENCH




MENTIONING REPORT COURT NO 18
Date : 07/08/2020

S.NO

CASE TYPE

CASE NO.

REMIArks

ABA

3077/20

SENT TO SECTION
(NOT AS PER ROSTER OF THIS COURT)




